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ffirmative and 1 am grz{teful to him
v his suggestions.

SHR] KALYAN ROY: The hon.
flinister has stated that another pri-
‘ate company has also commenced its
irst voyage with 1247 tonnes of coal
setween Calcutta and Bangladesh on
he 15th March, 1973. Would he be
Jleased to state what is the name of
he private company and what are
the terms on which they have trans-
ported this coal?

SHRI RAJ BAHADUR: The name
of the private company is the Indian
Shipping Company or somethink like
that....

SHRI KALYAN ROY: He should
be precise,

SHRI RAJ BAHADUR: It ig the
Indian Shipping Company and I have
correctly spelt out the name. I only
quoted from memory, but that is
correct, It carries MMTC coal from
Calcutta to Narayanganj.

SHRI KALYAN ROY. What are the
terms?

SHRI RAJ BAHADUR: The Cen-
tral Inland Water Transport Corpora-
tion in the public sector has not got
the requireg fleet strength to carry
all the cargo and so naturally we
would like others also to come in. We
are trying to carry cargo in our fleet
as well.

DR. R. K. CHAKRABARTI: 1 find
from the statement that about 1300
tonnes of timber has also moved from
Assam to Bangladesh. In this connec-
tion may I ask the hon. Minister
whether he is thinking of shipping
Assam tea for export through the
Calcutta port via Bangladesh instead
of shipping through Kandla? It can
use the river water transport system
in Bangladesh and it can go through
Calcutta port by steamer.

SHRI RAJ BAHADUR: That is a
specific item of 50,000 tonnes of tea.
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IMPACT OF FAMILY PLANNING
PROGRAMMES

*579. SHRI M. K. MOHTA: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) the impact of Government’s
family planning programmes executed
uptc now, on the population situation
in the country;

-

(b) whether Government propose
to take more vigorous measures to-
control population explosion; and

(¢) what is the Government’s
future plan of action in this connec-
tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND.
FAMILY PLANNING  (SHRI
KONDAJI BASAPPA): (a) It is
estimated that as a result of the
family planning programme, about
12.2 million births have been averted
upto the end of 1972

(b) Yes, Sir. ,

(¢) A gstatement is laid on the
Table of the Sabha.

STATEMENT

The following are the main elements
in Government’s plan for gearing up
the family planning programme;

1. Strengthening of the infra- -
structure approved under the Pro-
gramme.

2. High priority to be given to
special programmes like the Post
Partum programme and the inten-
sive district programme,

3. Integration of maternal and
chilg health family planning and
genera] health programmes at all
levels. Strengthening of schemes
of immunisation and prophylaxis
with a view to providing better
health care for children.

4. Adoption of 3 new motivational
strategy including new  slogans:
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whieh has as its approach, the
health of the mother and the welfare
of the child and the family and is
directed more and more to indivi-
dual ang special groups.

5. Greater stress on evolving im-
proved contraceptives technology
including the use of indigenously
evolved methods and devices.

6. Special attention to family
planning work in States where pro-
gress has been slow.

7. Improvement in IUCD and
sterilisation services by better
selection after allying public fears
and apprehensions about these
methods.

- 8. Intensive approach through

large-scale mass vaseCtomy camps.

9. More intensive and improved
training of various categories of
personnel working in the family
planning programme.

SHRI M. K. MOHTA: If one goes
through the statement one will find
that it is full of platitudes. It does
not give any information at all, My
question in part (c) is very specific:
What is the Government’s future plan
of action in this connection? Para 5
of the statement says: Greater stresS
on evolving improved contracept}ves.
1t does not mean anything at all.
Then, again, para 7 says; Improve-
ment in TUCD. I would like the hon.
Minister to state Very categorically
and specifically what kind of contra-
ceptives are being evolved by the
Government. As far as IUCD is
concerned, the genemal information
that is sppearing in the papers is that
the whole programme has been scrap-
ped. Is IUCD still a contraceptive
which is being used by the Govern-
ment or has it been given up? Has
any other contraceptive taken its
place or not? This information should
be placed before the House.

SHRI KONDAJI BASAIPA: 10CD
has not been given up. And cral pill
named Cent Chromen and also another
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one Cent Square have been under
trial by the Research Institute at
Lucknow. It is under examination
and trial. )
SHRI M. K. MOHTA: My second
question is relating to par2 8 of the
statement: Intensive approach through
large-scale mass vasectomy camps.
May 1 ask the hon. Minister what is
the Government’s approach to these
vasectomy camps? In the last 25 years
only 12 million births have been pre-
vented. It does not solve the pro-
blem at all. May I know whether
any further financial allotment has ~
been 'made for vasectomy camps and,
if so, what are the details thereof?

SHRI R. K. KHADILKAR: So far
ag the camps axe concerned, it ig not .
a question of money. It is a question
of approach. The hon. Member

’ should realise that sterilization is one

approach. IUCD is another. The
spreading of the use of eonventional
contraceptives is a third. In the total
picture of mativation at the family
level the woman should be told that -
she would be less burdenedq and she
would be enjoying greater freedom.
So, that community and social incen-
tive and [motivation programme,
constitute the final solution for this.
It is bound to take some time. You
cannot judge from these figures be-
cause they are just figures that we
could collect. But the upper and the
lower middle classes if have now taken

to family planning silently; they do
not advertise so much.

SHRI M. K. MOHTA: My question

has been completely bypassed. The
hon. Minister...

MR. CHAIRMAN: He has answered
it.

SHRI M. K. MOHTA: The hon.
Minister may have his own philoso-

phy. 1 have no quarrel with him
over that. But my question was:
What was the financial allocation

before and what is the financia]l allo-

cation that you have now proposed
for this?
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SHRI R. K. KHADILKAR: So far
as the financial gllocation question is
concerned, I have no figures. But as
I said, there is no gquestion of dearth
of finance, it is only a question of

getting people voluntarily for this
programme.
SHRI THILLAI VILLALAN: Due

to the faithful implementation of the
family planning programme in the
State of Tamil Nadu, the population
there has been considerably reduced
for the last 10 years. Originally,
Tamily Nadu had got 41 seats for
Parliament; then it has been reduced
by two. Now, they are having only
39 seats. I would like to know from
the hon. Minister whether any steps
will be taken to fix the Parliamentary
seats according to the population
taken in the year 1961 or taken in
the year 1971.

SHRI R. K. KHADILKAR: He
should better address this question to
the Law Ministry.

SHRI YASHPAL KAPUR: Is the
hon. Mirfister aware that the States
which have followed the family plan-
ning programme very vigorously till
now are now afraid of doing so, are
hesitant to do so, because they feel
that their representation in the Lok
Sabha will be reduced?

SHRI R. K. KHADILKAR: This is
part of the other question. It is not
correct that because of this our pro-
gramme has slowed down. On the
contrary, there is greater awareness
now spreading, and people are coming
forward. It is not a question linked
up with representation here—so much
population; so we must produce less
children.

st s g WA :ogg S
WIYHT AGSET FRFT §, TG0 TF FF
foorrg oz 8 5 s wwadt
FAAT & SR AT ITOH A} &, &
TAFET F & fqU 4T &7 g FT
FIT § TEH! [T FS TAT S F Y
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"SHRI R. K. KHADILKAR: So far
as the vasectomy camps are concern-
ed, as I said earlier, there is provision
of money incentive and some com-
plaints, a few complaints, not too
many, have come to light where some
pressure was used. As I said earlier,
this economic motivation or incentive
should not be given such a promi-
nence, we will have to substitute it
with a social motivation and com-
munity approach,

St dmrem Fad : omemer o, §
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SHRI R. K. KHADILKAR: Scientists
are engaged in research on reproduc-
tive biology at Lucknow and other
places in India. They are doing
something. In the west also, this
area is being investigated. It is not
as if you take something and you will
Stop your pregnancy. There is no
totally safe and harmless medicine
available of that nature. But attempt
is being made because the present
pill has given some side effects. So
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we want to have some medicine or
some pill or something without side
effects, a safe pill, that could be
administered. Attempts are being
made in that direction.

st IR gwIw caw :oseTe
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SHRI R. K. KHADILKAR: So far
as the first part of the question is
concerned, no doubt there is some
initial resistance in certain sections.
But because of the economic situation
and compulsions they can be persuad-
ed ang they are being persuaded.
That resistance is now getting weaker
and weaker because of the economic
condition. So far as making it com-
pulsory in some measure after two
or three children is concerned such as
sterilisation or vasectomy, it is a
matter for serious consideration. If
the hon’ble Member were to come
forward with hig party backing that
they stand for compulsion in this
field, T will give serious thought to it.

=it aaw feae ;o o, AT e
R Y A & oasft g wRw
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¥ wfgent A & foqu agr 3fag
FET AT 417 IAN 7g gAT fF Ay AT o
o Ao T FIeq TR 99
4, 37 89 ¥ fqu Fer ary fagr w91
f & 33 @ F Araew & oo aEa
M = Gfshz qEE F1 A g
fF 398 Tt saeT 3w F gefaat &7
qIREA &0 faar T

Y AT REAT 2 79 7 7 T 7
Y "% (P : 3gfro 7 aw

Faife At &1 T8 78 g

§ ag s =Jwgar g 5 oggr uwoSr

AT g, IaF A § A gfee

g & FaT 15-20 T FYEA

T T AR FU9 85 I8 ATH

gq | @t § ag sar =ean § R o

oI T AT FT AT FAAT HIL AT

9 9 TG FHT qreamEd 39 & gy

I & ARX(WAT FT T SATET I F HTS-

faat #Y wyar S F9Ad g, IFwT 9

1L H T faap ?

SHRI R. K. KHADILKAR: So far
as UP. 1s concerned, the hon’ble
Member will agree with 'me that this
family planning programme did not
spread so much as in other States. We
are contemplating to have more
intensive campaign about it there. So
far as the evil that he has mentioned
ig concerned some cases, as I said
earlier, have come to our notice be-
cause of the economic incentive. We
are examining them. What has
appeared in the Presg is not totally
correct  They are exaggerating be-
cause the conservative and orthodox
section in this country would like to
take that stand. We will counteract
it. I may assure the hon’ble Member
that whenever complaints have come
to our notice, we investigated them.
There is no compulsion of this nature
as he mentioned.

SHRI K. C. PANDA: I had men-
tioned about 3 herb which is available
in the Phulbani district of Orissa;

-

T Ak

the herb is called Rakta Chitta Basu. -
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Some sample of it was sent to the
Chandigarh Institute of Research and
it was found that it is efficacious with
alcohol base and not with the aqua
base. That herb is being used abund-
antly by the adivasis there. The
hon’ble Minister had assured the
House that he wil] let the House know
about the results. May I know from
the hon’ble Minister if any action has
been taken to find out the results and
for establishing a harbarium on the
basis of the research?

SHRI R. K. KHADILKAR: So far
as I am concerned, I am hearing it
for the first time, But certainly 1
will assure him...,

SHRI K, C. PANDA: 1t is on
record in this House.

SHRI R. K. KHADILKAR: 1 will
see what was passed on on the Ilast
occasion and I will give him informa-
tion as to what progress has been
made so far as processing this drug is
concerned.

MR. CHAIRMAN: Next question.

DR. K. NAGAPPA ALVA: Sir, I
am sorry you are ignoring me.

MR. CHAIRMAN: I am not ignor-
ing you. I will call you on tht next
question.

DR. K. NAGAPPA ALVA: I am
interested in this question. When I
am interested more in this question,
you ought to have allowed me.

- e T f;f:v_ - IRy

MR. CHAIRMAN: There 1is no
question of ignoring anyone. On the
day when there are Health Ministry
questions, 1 cannot call every doctor
here on all the questions.

DR. K. NAGAPPA ALVA: Not
every doctor. There are only two
questions here I have got every right
to ask.

MR. CHAIRMAN: No, please, Next
question
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CAPITATION FEE FOR ADMISSION
TO MEDICAL COLLEGES

*580. SHRI DAHYABHAI V.
PATEL:
SHRI K. C. PANDA:}
SHRI M. K. MOHTA:
SHRI LOKANATH MISRA:
SHRI SUNDAR MANI:
PATEL:

Will the Minister of HEALTH
AND FAMILY PLANNING be pleased
to state:

(a) whether Government’s atten-
tion has been invited to a statement
made by the Mysore Minister for
Health Mr, H. Siddaveerappa in the
Stater Legislative Council on Decem-
ber 23, 1972, to the effect that some
private medical colleges were charg-
ing capitation fee ranging from Rs.
50,000 to Rs. 1 lakh for admission to
Medical Colleges; and

(b) if so, the reaction of Govern-
ment in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI
KONDAJI BASAPPA): (a) The
statement has not formally come
to Government’s notice, It s,
however a fact that some private
medical colleges are charging  high
capitation fees for admission.

(b) It is proposed to undertake
legislation on an all-India basis to
prohibit opening of medical colleges

by charging capitation fees,

SHR]I K. C. PANDA: It is disgrace-
fl that even after 25 years of inde-
pendence and with so much of expen-
diture in the Health Ministry by the
Central Government, we still  hear
about capitation fees for educating
doctors especially just close to the
Capital at Faridabad, There was a
lot of discussion in the Houze about
the taking of Rs. 20,000 tp 50,000 for

+The question was actually asked
on the floor of the House by Shri
K. ¢, Panda. R | i |



